" WFEKLY STATEMENT
|

 ORDERS

FOR DISPATCH OF

EXCISE APPEAL BRANCH

| | |
__L CESTAT, NEW DELHI-110066 | B q
L FROM 01.08.2022 To 05.08.2022 A |
iS/No " APPEAL NO. ORDER NO. DATE OF | DATE ONi'.
| \ ORDER WHICH

RECIVED ORDER ‘
\ FROM THE | DISPATCHED \
SPS TO

HON’BLE |

} PRESIDENT/ |

| VICE \
| | PRESIDENT/ \ |
_____ | MEMBERS B
e o i\ FINAL ORDER \‘ T‘ B
] |
5\ . [E/2009/2012 | FO/50601/2022 [ 22/07/2022 1 01/08/2022 |
7337 [ E/CROSS/50307/2019 | FO/50634-50635/2022 | 25/07/2022 T 01/08/2022 \
| | IN E/50130/2019 & | |
| E/534132018 | l |
4, "E/52354/2019 FO/50640/2022 | 22/07/2022 01/08/2022 B
5. ['E/50024/2019 | FO/50644/2022 | 25/07/2022 1 01/08/2022 B
6. | FO/50645/2022 25/07/2022 1 01/08/2022 1
7. [E/50183/2022 | FO/50648/2022 26/07/2022 | 01/08/2022 j
‘8 . | E/51725/2019 | FO/50650/2022 26/07/2022 | 01/08/2022 B
9. \F’32677/7018 | FO/50662/2022 28/07/2022 101/08/2022 |
10, 1 '50995/2018 | FO/50663/2022 28/07/2022 [ 01/08/2022 |
1 11, | E/51015/2018 | FO/50664/2022 28/07/2022 1 01/08/2022 4
12. | E/51528/2018 | FO/50665/2022 28/07/2022 101/08/2022
| 13. [E/a203>/?018 | FO/50666/2022 | 28/07/2022 101/08/2022 ¥
14, | E/52088/2018 | FO/50667/2022 128/07/2022 [01/08/2022 |
T [/52948/2019 | FO/50682/2022 [ 04/08/2022 1 05/08/2022 1
16, \E/>2690Po 18 | FO/50685/2022 | 05/08/2022 1 05/08/2022 |
— o
] | MISC ORDER |
I | | %
1. | E/MISC/50036/2021 ‘,MO/S()382/2022 22/07/2022 101/08/2022
. |INE/2579/2010 | i 4
5 [E/ROA/50037/2021 | MO/50383/2022 \22/07/2022 01/08/2022 |
| INE/2579/2010 1 | L
3. TE/ROA/50038/2021 \MO/S()384/2022 \ 2/07/2022 ‘01/08/7072 |
| __»_7__4_@ 1:/2580/2010 , 1
"5 | E/ROA/50275/2020 | MO/50385/2022 } 22/07/2022 T01/08/2022 |
[INE26862010 | »_ s .
5 TE/ROA/50057/2021 | MO/50386/2022 y22/07/2022 ‘101/08/7022 |
 |INE 593/2011 1 |
6. | [/ROA/50036/2021 | MO/50387/2022 1 22/07/2022 [ 01/08/2022

[ INE/594/2011
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| E/ROA/50035/2021

LIN E/50282/2017 1 | | |
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25/07/2022 01/08/2022 ‘\

01/08/2022 T

E/ROA/50030/2021
IN E/50582/2015
E/ROA/50032/2021 MO/50389/2022 25/07/2022
IN E/52838/2015
| E/ROA/50031/2021

M0/50388/2022

MO/50390/2022 25/07/2022 01/08/2022

MO/50391/2022

\ E/ROA/50029/2021
IN E/52937/2015
| E/ROA/50034/2021
| IN E/54286/2015

25/07/2022 % 01/08/2022 \

|
01/08/2022

\ “

| 01/08/2022

MO/50392/2022 25/07/2022

| MO/50394/2022 25/07/2022
| IN E/54337/2015

TE/ROA/50028/2021

.
| M0/50395/2022 \ 25/07/2022 01/08/2022 ‘l

| | | A
! \ \ Aséistant Registrar \\
| S— | - o B T nch-DB |

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.

Prepated by: Vikash (LDC)




